
04.09.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 34 
(DIVISION BENCH-8)
[BENCH "B"]
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 10.30 A.M 
1. CRL.A 432/2010 NARESH KUMAR ASHA TIWARI

VS. STATE SUNIL SHARMA
2.  CRL.A 321/2010 ARUN KUMAR @ HONEY M.L. YADAV

VS. STATE SUNIL SHARMA
3. CRL.A 717/2010 SANJIV @ SANJAY @ MANJAN SANGEETA CHANDRA

VS. STATE SUNIL SHARMA
4. CRL.A 1122/2010 MOINUDDIN VIVEK SOOD

VS. STATE JANHAVI MAHANA
V.P. SINGH
SUNIL SHARMA

COURT NO.21
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M
1. CRL.A 150/2003 ZAMEER AHMED & ORS R.N. MITTAL
   CRL.M.A 8195/2013 VS. STATE ANKIT GOEL

MANOJ KUMAR
MANOJ OHRI
MEHARBAN ALI
ISHRAK ALI
SHAYAK ALI
AHMED HUSSAIN

2. CRL.A 151/2003 BABU KHAN R.N. MITTAL
VS.STATE ANKIT GOEL

MANOJ KUMAR
MANOJ OHRI

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 324/2001 RAMESH KUMAR & ORS R.N. MITTAL

VS. STATE ANKIT GOAL
M.N. DUDEJA



04.09.2013                        J-2   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 27  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 2.15 P.M
1. W.P.(CRL) 588/2011 DR. AVNEESH GUPTA REEBECA JOHN

DR. M.G. GUPTA V.K. SINGH
DR. KUSUM LATA GUPTA PREETI SIGH
VS. STATE OF NCT OF DELHI & ORS HEMANT KUMAR

SALEEM AHMED
VIKAS ARORA
DHIRAJ MANCHANDA

   HIGH COURT OF DELHI                            
    03rd SEPTEMBER, 2013                             REGISTRAR (LISTING)



04.09.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

                 COURT NO.33
                 HON'BLE MR. JUSTICE P.K. BHASIN
AT 04.00 P.M

2.  I.A. 9182/2011            VINOD KUMAR                  NARESH THANAI,ANIL SAPRA, GAJINDER 
    I.A. 10355/2012           Vs. ALL INDIA BLIND RELIEF   KUMAR, MANJEET CHAWLA,ASHOK   
    In CS(OS) 1383/2011       SOCIETY(REGD) & ORS        GURNANI,RUCHI JAIN,SURESH 

KUMAR,CHANDRA SHEKHAR, JAYANT 
TRIPATHI, RUCHI JAIN, SUDHIR
NANDRAJOG, ARVIND PANDEY, O.P.
SISODIA
        

              *******

COURT NO. 24   (OS-F)   (e-COURT)
HON'BLE Dr. JUSTICE S. MURALIDHAR

      AT 2.15 P.M.
23. I.A. 10477/2011           M/S A KUMAR MILK FOODS PVT   K.G BANSAL AND S.K.          
    CRL.M.A. 415/2012         LTD                          BANSAL,U.S SHARMA,
    I.A. 6818/2013            Vs. VIKAS TYAGI AND ANR      PANKAJ KUMAR, SANTOSH           
    In CS(OS) 1627/2011                                    KUMAR, AJAY AMITABH        
24. TEST.CAS. 14/2004         DEEPIKA HINGORANI            MS. SUMAN KAPOOR,CHOKI        
    I.A. 3067/2006            Vs. STATE                    SHERPU,INDER BIR SINGH       

       TARUN SHARMA,ISHA SHAH
LILLY THOMAS
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